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ATTENDANCE CUM ORDER SHEET OF THE HEARI
NG OF CHENNAI BENCH, CF
NATIONAL COMPANY LAW TRIBUNAL, HELD AT 10.30 AM ON [ &-¢ 7,4(,;/, CHERRAT

PRESENT: SHRI Ch. MOHD SHARIEF TARIQ (JUDICIAL MEMBER)
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: MA/8/2018
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: TIFFINS BARYTES ASBESTOS & PAINTS LTD
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ORDER

Counsel for IRP present and submitted that the Respondents are not making

compliance with the order dated 12.03.2018. Therefore, the Registry is directed to

issue a short notice to the Respondents. The IRP is also directed to issue a private

notice to the Respondent and file proof of service along with an affidavit on next date

of hearing. Put up on 24.04.2018 at 10.30 A.M.
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